7 Written Anstwers

Fllmsa on the Activities of Subhash
Chandra Bose

2419. PROF, SAMAR GUHA: Will
the Minister of INFORMATION AND
BROADCASTING be pleased o state:

{a) whether the historic filmg on
the revolutionary activities of Netaji
Subhash Chandra Bose and his INA
that were shown all over India :n 1948,
under guidance of Sardar Patel, were
later withdrawp by the Government
since August 15, 1947;

(b) whether it has alsc heen re-
ported that these invaluable historic
films have either been destroyed or
are missing;

(c) if so, will the Government set
up g high-power inquiry committee
to find out the circumstances leading
to either destruction or missing  of
these filmg and trace, if some of the
reprints of these films can be salvag-
ed from some private sourceg and
film producers who used materials
from these films; aud

(d) if so, the steps proposed for the
purposge?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
L. K. ADVANID: (a) to (d4). Informa-
tion is being collected and will be
1laid on the table of the House.
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Deposits Linked Insurance Scheme in
the Indian Collieries

2422. DR, SAROJINI MAHISHI:

SHRI MUKHTIAR SINGH
MALIK;

Wil] the Minister of ENERGY be
pleased {p state:

(a) whether Government have since
taken any decision in regard to? the
introduction of a Deposit Linked In-
surance Scheme in the Indiap collier-
ies;

(b) if so, the number and names of
the collieries which have actually
joined this scheme; and

{c) the time by which the remain-
ing coal mines are likely to introduce
this scheme?

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (a)
and (b), Deposit Linked Insurance
Scheme, which covers all the mem-
bers of the Coal Mines Provident
Fund is compulsorily appiicabls to
all 1he coal mines since August, 1976,
As such it has been introduced
throughout the nationalised coal in-
dustry for members of the Coal Mines
Provident Fund.

{¢) Doeg not arise.

Illegal Infiltration from Occupied
Kashmir and Tibet Borders

2423, SHRI V. G. HANDE: Wwill
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether it ig a fact that Pakis-
tani and Chinese inflltratorg are con-
tinuously infilterating into India from
occupied Kashmir and Tibet borders;

(b} the circumstances in which in-
filirators are able to enter into India
despite adequate security arrange.





